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It is hereby notified for general information that the Hon’ble Supreme
Court of India has launched the SCR (Supreme Court Reports) portal on
07.05.2025. This portal has been developed by integrating the former eSCR
and DigiSCR portals, both of which have now been decommissioned.

The SCR portal serves as the official law reporter of the Supreme Court of
India. It offers free access to all reportable judgments, along with clear head
notes, neutral citations, and classification by issues, keywords, and statutes.

The portal ean be accessed at https://scr.sci.gov.in/scrsearch or through the
Supreme Court website under the ‘eServices’ section.
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Copy to.
1. All District & Sessions Judge.
2. All Chief Judicial Magistrates.
3. All Civil Judge-cum-Judicial Magistrates.
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